
(HIGH couRT oF ASSAI,T, NAGALAND, Nrzonnlr err,o nauru-ncHAl ,RADESH)

No.Hc.vrr-12o t 2oott 7 t Z 4 t e
From

fo,

Smti. Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Jogeswar Borah,
Member, MACT,

Sonitpur, Tezpur.

Dated Guwahati the 4
Jh

September,2024
Sub:

Ref:-

Casual leave with station leave permission

Your letter No. MACT(S) 647, dtd. O2.Og.ZOZ4.

Sir,

With reference to the above, I am directed to tnform you that your prayer forcasuar reave on 03'09.2024, arong with station reave permission, with the officiatvehicle, at own cost, from the morning till the evenang of 03.09.2O24, has beengranted' The District & sessions Judge, sonitpur, and in his absence, the next senior mostJudicial officer avairabre at the statron wourd remain in charge of your court and office in your
absence.

Memo No.HC.VtI-t2O t zOCcopyto: --Jtl 9t75-1t1[/A, dated, o+-01-?-Dz7

1. The District & Sessions Judge, Sonitpur.

u/ The project Manager, Gauhatj High Court

Yours faithfully,

st l-
EG R LA CE

JT.REGISTRAR (VIGI LANcE)


